
14417 Oral Answe1" VAISAKHA 13, 1888 (SAKA) Oral Answers 

Sbrt 8oaavane: May I know by 
what time this integrated priCe for 
the farmers would be determined, 
declared and pUt inlo op£ration? 

Shrl C. Subram.anlam: I am told 
these studies would take another one 
or two seasons. Perilaps when the 
.tudies covering the coming kharif 
and rabi sea'!llons :ue over, we mqY be 
able to get some data with regard to 
lbe fixing of the price. 

-n fWm ~ : ~, If III 
~~~fiI;'I'IT~;Mr 
mm.rr rn ~ w ~ 'fit SIIT'f ~ 
~'T fit; ;;IT ;;ft>r om;.'T ~ ~, ;;IT 
~ ~ rn ~, ~ ~ <fh: 
OR ~ ~ if; f¥f w.t mr.m: 
~. ill! ~ ~ mt ~, ~ !I'm ~ 
mrr.rr ~ ~ ~ f1r.r ~ ~ ~ 
~~~~~~~? 

Sbrt C. Subram.aniam: Yes, Sir; 
there has got to be parity between 
what they earn in the industrial occu-
pation and what they earn in the agri-
.,..Uural occupation. This parity will 
have to be kept in mind and on that 
basis alone the prices will haVe to 
be fixed. 

Shrl Surendranalb D"'lvedy: May 
1 know what remains of the AgriC'ul-
tural Prices Commi .. ion? The Chair-
man has gone and '.he other member 
resigned earlier. Does it exist now? 

Shrl C. 8ubramanlam: It I. func-
tioning. We have got an acting Chair-
man. We are trying to get another 
Chairman who will have the .tatu. 
and stature as far as the Commission 
J. concerned. 
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• 2' (Al) LSD-2. 

SIu1 C. Subramanlam: thought 
we had already placed the Comma-
.ion's Report on th~ Table. It is only 
on that basis the prices have been 
fixed. With regard to the fixing of 
pricl's. there are \.wo aspects. Whi't 
the Commission has recommended is 
o price below which the prices should 
not be allowed to go. That will be 
under normal conditions. But when 
there are scarcity conliJtivns due to 
failure of monsoons etc., the recom .. 
mt'ndation of the Conlmission is, leav .. 
ing alol1l" the support pric~ Which has 
no meaning under the present condi-
tions, we must fix ~\ sufficiently high 
purchasing price, Hud !l •• t is how 
now we are flxing price, in all the 
States, the purchulng price. which 
is Rs. 5 to Rs. 7 more per quintal then 
what has been rec"",,,,er.ded by the 
Agricultural Price. Commission. 

Shrl Blshwanatb Roy: In view of 
the usual smuggling of foodgraln. on 
the inter-State borders ow;ng to diffe-
rences in prices in lifTcTl;"nt States 
neighbouring those borders, may I 
know whether any umformity Is un-
der consideration to be enforced to 
that that sort of dllfer"n~c. In prices 
might be removed? 

Shrt C. 8ubraDmaLam: Thll iB a180 
one of the matters whLh Is betn. 
considered by the C0mmittee WhIC. 
has been appointed, ana the reCOlD-
nlendations of the Committee will be 
taken into account with regard to 
fixing of zones or removal of zones. 

Developmeat of Tourist CeDtreI 

+ 
'16118. Sbri LIn .. Reddy: 

IUui ViIIa.,a Hath PaD4er: 
8brl Ram BarIlIl Yaday: 
811rl LaIItaa Cbalulbrr: 
8brI M. a. KIWIM: 
8brI &. S. Puder: 
8Iui& ..... : 
8IorI .....a. .... Tullia: 
1IhrI ............ : 

Will the Minister of Tranoport, A N-
................. ud Toartmt be pleue4 
to Itate: 

(.) wbether It iI • fac1 that Govern-
ment have propc1jleCl to develop 101ft • 
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tourist areas in the country under its 
integrated tourist development 
scheme; 

(b) if so, when 'and the name. of 
tourist areas to be developed; 

(e) the main features thereof; and 

(d) the total amount of expenditure 
on the schemes? 

The MinIster of state In the MInIs-t..,. of Transport and Aviation (Shri 
C. M. Poonaeha): (a) Yes. 

(b) to (d). A statement is laid on 
the Table of the House. [Placed in 
Library. See No. LT-620l/66). 

Shri Linn Reddy: With regard to 
the places to be taken up on a 50'50 
basis by the Central and State Gov-
ernments, about item No. 19 of the 
.tatement-Hassan, Belur and Halebid 
.. rea-may I know the scheme that 
has been formulated for its develop-
ment 8S a tourist centre, its estimated 
cost and when it will be executed? 

ShrJ C. M. Poonaeha: The integrat-
ed programmes of development relate 
to the establishment of hotels, restau-
rants, development of roads, medical 
facilities, administrative quarters, im~ 
proving the landscape and beautifying 
the .place and, if necessary, insta'ling 
tlood-lights to highlight the impor-
tance and beauty of the monuments 
existing there. These are the broad 
programmes Of the integrated deve-
lopment of centres or areas of tourist 
importance, As for the particular 
question the hon. Member has asked, 
while these are the various things 
which have now been proposed, we 
are now working out the detailed 
schemes in consultation with the State 
Governments because in this parti-
cular case it is 8 scheme which comes 
under Scheme (2) wherein the ex-
penditure i. shared between the Cen-
1.. and the State Government on a 
50: 50 basis and the State Govern-
ment. to start with, will provide the 
tlrst working programme for the 
d~velopment of this area and thus W'e 
will further exa~n. the ""heme. The 

matter is at the present moment en-
gaging the 'attention of the State Gov-
ernment. 

BhrI Linp Reddy: May I know 
the reason for the shortfa1I in expen-
diture on the tourist programmes and 
the consequent fall in the foreign ex-
change earnings? 

Sbrl C. M. Poonaeba: There has not 
been any shortfa1I as such, but due to 
the disturbance. that we had durlnc 
the Indo-Pakistan contliet. there was 
a decline in the rate of tourists comine 
into India at that time. It is noW 
picking up. We are happy to note that 
the tourist traffic is picking up and it 
is on the steady increase. 
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Shri C. M. POOllACha: The list that 

Is before the House indicates a f_ 
areas and centres which We .propose to 
take up for immediate development. 
It is not as if there are not other cen-
tres which are of equal tourist impor-
tance. There are a large number of 
them. To start with, we are now trying 
to develop these on a phased pro-
gramme. Later on, we would certain17 
take up other areas which are equally 
important. But all of them could not 
been taken up simultaneously in view 
ot the various limitations we are faced 
with. 

8hrI 111. R. KrIshna: May I know 
why Nagarjunkonda which conw.a 
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aome of the world famous relics has 
not been taken in the Central Project 
but has been left over to the State? 
May I also know whether Kovalam 
in Kerala which could be developed 
as a world swimming spot will be com_ 
pleted in the Fourth Five Year Plan 
period? 

Sbrt C. M. Poonacha: So far as 
Nagarjunasagar and other areas round.-
about Hyderabad are concerned, they 
cume under Scheme No.2. Of course, 
it is quite important. But at the 
moment. it is under Part 2 of the 
Scheme. So far as Kovalam is con-
cerned, we have already taken action. 
We have acquired the palace, the 
hotel is there and the beach-line is 
being improved. Then, we are ac-
quiring some more area to make it 
more pleasant. The road is also being 
laid and the drainage and water faci-
lities are being attended to this year. 
We have already provided Rs. 10 lakhs 
for this particular work in Kovalam. 
Apart from taking over the palace and 
improving the place, We are construct-
ing a canteen also there. 

Shri R. Barua: The Kanjivanga 
sanctuary is an im·portant one. But in 
recent years, it is seriously threaten-
ed by erosion Of the Brahamputra. The 
investment wiH 'be much bigger than 
what is planned. May I know whether 
the Government will take particular 
interest to protect it from the dangPT 
of erosion of the Brahamputra? 

Shri C. M. PoollaCba: Yes. Sir, We 
ar~ aware of it and We will pay 
special attention to that. 

Sbrt BImetobwar Tultla: What was 
the total number of tourists last year 
and may I know whether our income 
was on the declining side or on the 
incerase as compared to the year be-
fore? 

Sbrl C. 111. POODadla: Last Year'. 
overall tourist traffic did decline by 
5 per cent. I bave given the reaaons 
wby it happened 10. N_ It is piclcing 
up. So far a. the foreign exchange 
earnings are concerned, I would like 
to look into the matter. I cannot DY 

preciaely by how much our forei,n 
exc:hange earnings went down. 

Sbri Prlya Gupta: May I know if 
the name Of Bikaner in Rajasthan has 
got a place in this list and, if not, i8 
it because the Chief Minister over 
there is not taking a sympathetic view 
of the area because lUost of the legis-
lators are from the non-Congress side? 
Even when the foreign tourists come 
upto Sikar, a place very near it, they 
are stopped by Government officials 
and they are told not to go to Bikaner 
because there is nO hotel Or restaurant 
there to get even food. Not only that, 
post"rs and other things for promoting 
to urism cannot be pasted there as there 
is no provision for places and emplo-
yees for the purpose for want of funds 
and they are sold to bidiwal4l and 
panwa!as. May I know the attitude of 
the Government towards this? 

Sbrt C. M. POOIlaCba: The questions 
relates to a particular attitude of the 
Government of Rajasthan. I do not 
admit that such a thin, would have 
happened. Anyhow, I would like to 
collect the information for the benefit 
of the hon. Member. 

Shrl Narendra Slnlfb Mablda: There 
is the famous Salarjung Museum in 
Hyderabad and it Is contemplated to 
construct a new building. When will 
it be ready. 

Sbrl C. M. P_ba: Hyderabad, 
N agarjunasagar and Visakhapatnam 
are the places which have been &elect-
ed in Andhra Pradesh for the develop-
ment of tourism and Salarjun, Mus-
eum in Hyderabad I. also included 
in that. 

Natlonl Rl&'lIwa,.. 
·un 8hr1 LInp Redd,.: Will the 

Minister of Traasport, Avlatloa, ShIp-
pi.., and Tour\Bm be plea""d to atate: 

(a) the total length of the National 
Highwar- In the Country with ita 
State-wile break-up; 

(b) the reasons for the cIi.parltiel 
among the States; 

(c) the stePs taken to remove the 
imbalance amongst the Stat.,.; and 




